




LEGISLATIVE ASSEMBLY 

NATIONAL CAPITAL TERRITORY OF DELHI 
   

 REVISED LIST OF BUSINESS   
 

Friday, 30 July 2021 / 08 Shravan 1943 (Saka) 
 

11.00 AM 
 

1. Question Hour: Starred Questions as shown in the separate list to be asked and replies to 

be given. Replies of Un-starred Questions to be laid on the table.  
 

2.  Special Mention (Rule-280) :  
The following Members to raise matters under Rule-280 with the permission of the Chair. 

1. Shri Bhupinder Singh Joon 

2. Shri Ajay Dutt 

3. Shri Girish Soni 

4. Shri Anil Kumar Bajpai 

5. Shri Naresh Yadav 

6. Shri Raaj Kumar Anand  

7. Shri Jarnail Singh 

8. Shri Sahi Ram 

9. Shri Ajay Kumar Mahawar 

10. Shri Rohit Kumar 
 

 

3.  Introduction, Consideration and Passing of Bill : 
I. Shri Manish Sisodia, Hon’ble Deputy Chief Minister to introduce ‘The Delhi 

Goods & Services Tax (Amendment) Bill, 2021” (Bill No. 03 of 2021) with the 

leave of the House. 

Also to move that the Bill be considered and passed. 

II. Shri Manish Sisodia, Hon’ble Deputy Chief Minister to introduce ‘The National 

Capital Territory of Delhi (Incredible India) Bed and Breakfast Establishments 
(Registration and Regulation) (Amendment) Act, 2021” (Bill No. 04 of 2021) with 

the leave of the House. 

Also to move that the Bill be considered and passed. 
 

4.  Motion under Rule-107 : 
I. Shri Saurabh Bharadwaj, Hon’ble Member to move the following motion : 

“This House recommends that Doctors and Paramedical Staff of Delhi who have 

served during the Corona pandemic be selected for the ‘Padma Awards’”.  
 

II. Shri Virender Singh Kadian, Hon’ble Member to move the following motion : 

“This House notes with concern that the Union Government has not heeded to the 

demands by the farmers for withdrawal of the Farm Laws in spite of their peaceful 

protests; 

Keeping in view the genuine demand of the farmers and also the fact that many 

farmers have lost their lives in this long struggle; 

this House strongly recommends that the Union Government should immediately 

repeal the three Farm Laws and call the farmers association for talks to understand 

their grievances.” 
 

5.  Short Duration Discussion (Rule-55) : 

I. Shri Sanjeev Jha  
Ms. Bhavna Gaur 

Shri Praveen Kumar 

to initiate discussion on ‘poor condition of road, parks and sanitation facilities in 

Municipal Corporations of Delhi area severely affecting health and environment in 

Delhi”. 
 

II. Shri Akhilesh Pati Tripathi 
Shri Sanjeev Jha  

Shri Rajesh Gupta 

to initiate discussion on ‘Unconstitutional and unwarranted interference in the 

jurisdiction of the Delhi Legislative Assembly and its Committees by Union 

Government. 
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